ITEM NO.42 COURT NO.1 SECTION IX

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

SPECIAL LEAVE PETITION (CIVIL) Diary No(s). 19240/2024

(Arising out of impugned final judgment and order dated 04-01-2024
in WP No. 13138/2023 passed by the High Court Of Judicature At
Bombay)

M/S P Z SKILL GAMES OPC PRIVATE LIMITED,
THROUGH POWER OF ATTORNEY HOLDER Petitioner(s)

VERSUS
THE STATE OF MAHARASHTRA Respondent(s)

(IA No.115807/2024-CONDONATION OF DELAY 1IN FILING and IA
No.115804/2024-EXEMPTION FROM FILING O.T. and IA No.115813/2024-
PERMISSION TO FILE ADDITIONAL DOCUMENTS/FACTS/ANNEXURES )

Date : 17-05-2024 This petition was called on for hearing today.

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE J.B. PARDIWALA
HON'BLE MR. JUSTICE MANOJ MISRA

For Petitioner(s) Mr. Ravindra Sadanand Chingale, AOR
Dr. Ravindra Chingale, Adv.
Ms. Sumbul Ausaf, Adv.
Ms. Deeplaxmi Matwankar, Adv.
Dr. Rakesh Kumar, Adv.
Ms. Kalyani Lal, Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER

1 Delay condoned.
2 Issue notice.

3 Tag with Special Leave Petition (Criminal) No 2213 of 2020.

oy,
""" (GULSHAN KUMAR ARORA) (POOJA SHARMA)
AR-CUM-PS COURT MASTER
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